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MR. CHAIRMAN; And now, the last' 

amendment. 
The question is: 

"That at the end of the Motion, the 
following be added, namely: — 

'and having considered the same, the 
House approves of the policy.' " 

The motion was adopted. 

MR.   CHAIRMAN:   The  question is: 
"That the present international situation 

and the policy of the Government of India 
in relation thereto be taken into 
consideration and having considered the 
same, the House approves of the policy." 

The motion was  adopted. 
SHRI B. GUPTA: Sir, may I draw your 

attention to this cartoon from the "Daily 
Mail" which has been reproduced in a Bengali 
paper which shows the Prime Minister talking 
peace but showing his guns at Pakistan? And 
it askes, "Mr. Nehru, can you spare a moment 
for your celebrated 'Angel-of-Peace' act?" 

We say that this is inspired by the 
British Tory policy ............  

MR. CHAIRMAN Order, order. 
SHRI B.  GUPTA: ............and  I  think  it 

has to be taken note of. 

MR. CHAIRMAN: Mr. Bhupesh Gupta has 
a bee in his bonnet. 

[Ms. DEPUTY CHAIRMAN in the Chair.] 

ANNOUNCEMENT RE:   EXTRA TIME 
FOR  PRIVATE  MEMBERS'  RESOLU-

TIONS 

MR. DEPUTY CHAIRMAN: Now, we 
take up the Private Members' Resolutions. 

SHRI B. C^GHOSE (West Bengal): Sir, 
may I take a submission i» connec- 

tion with our'discussion oi the Private 
Members' Resolutions? Next week, on Friday 
we have to take up the Private Members' Bills 
and I believe that the Bills that we have will 
not take up-much time. I, therefore, submit 
that we might take up Private Members' 
Resolutions also on that day, after we have 
discussed the  Bills. 

MR. DEPUTY CHAIRMAN: We would 
have- had five hours today, but three hours 
have been taken away. Next Friday, does the 
House agree to 
continue discussion for three  hours? 

(No hon. Member dissented.) 

MR. DEPUTY CHAIRMAN: Very well. 

RESOLUTION  RE.   U.S.   MILITARY 
AID TO PAKISTAN—continued 

SHRI B. C GHOSE (West Bengal): Sir, the 
discussion on this Resolution, I take it, is in a 
sense a continuation of the discussion we have 
been having since yesterday and I believe that 
the Indo-Pakistan relations show up in a 
certain sense the weaknesses in some ol the 
basic elements that go to constitute the foreign 
policy of the country. Last time when I was 
speaking, I asked myself the question as to 
why Pakistan, although it knew that if it 
should accept military aid from America it 
would be bartering away its freedom, even so 
agreed to accept that assistance. And the only 
answer that I could find was that rightly or 
wrongly Pakistan felt or feels that by 
accepting -that assistance, it would be in a 
better position to deal with India In the 
solution of the Kashmir problem. I do not 
know how that can happen, in view of the 
expressed opinion of America that these 
weapons are not be used against another   
country.    But I had    been to> 
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West Pakistan and I found that the prevalent 
feeling in that country seems to be that 
whatever America might have said or may 
want Pakistan to do, this military assistance 
would help them to deal better with India. 
That is the point which the Government of 
India will have to take into  consideration. 

I was suggesting that if the success or the 
strength of the foreign policy of a country was 
dependent upon the internal economic strength 
of that country and the relations of that 
country with its neighbours, then it must be 
admitted that however much we might take 
pride in what we had been able to achieve in 
Geneva, our real condition was not very happy 
and satisfactory. Economically we are still 
very poor and that is a constant threat to the 
establishment of a form of society in this 
country which would assure a democratic way 
of life. Our relations with our neighbours, as 
for instance, Pakistan, Ceylon or even Nepal, 
are not as they should be. When I mention 
Nepal, I do not mean the Government of 
Nepal but it is known that there is a section of 
the people there who rightly or wrongly, 
probably without knowing the real facts, are 
suspicious of the assistance that we have 
offered to them. But whatever Pakistan may 
do, we feel i.e. the party to which we belong 
feels that we should try our utmost to develop 
cordial and peaceful relations with Pakistan. If 
it is true as the Prime Minister has said, that 
basic facts will ultimately control and guide 
the foreign policy of any country, there are 
reasons to think that there are common 
grounds for Pakistan and India particularly, to 
have a common policy. Today, unfortunately, 
Pakistan has been led away and is not 
pursuing a policy which is to her own interest 
or to the interest of other countries in this 
region. But conditions may develop and such 
conditions have developed, I believe, on either 
side which may help to bring the two 
countries together. I refer to the floods, the 
recent floods    which   have 

brought immense misery to both countries, to 
Pakistan as well as to ourselves. It such 
devastating floods are to be controlled 
properly and if such devastations are to bfc. 
prevented, and if the people are to be saved 
from the misery which they have to undergo 
whenever there are floods, then it is necessary 
that the two countries should come ' together 
and devise means by which these floods could 
be controlled. In the same manner, I feel that 
we should try to develop peaceful relations in 
various ways with Pakistan. Because if we 
believe that even America and Russia may be 
brought together on account of certain 
conditions which, if they are not adhered to, 
would bring about great devastation or bring 
about even the end of the world, then there is 
no reason to think that we would not be able 
to evolve conditions which will bring both the 
countries to a better frame of mind and enable 
them to live peacefully as neighbours. 
Certainly, we want Pakistan to prosper be-
cause unless Pakistan is prosperous and is 
economically strong, she would always be a 
constant threat in our flank. Therefore, it is 
necessary that the two countries should come 
together and try to evolve a common formula 
and I have no doubt in my mind that this is the 
correct policy to pursue. 

SHRI B. GUPTA (West Bengal): Mr. 
Deputy Chairman, this Resolution gives us an 
opportunity to discuss one of the most 
important subjects which call for our constant 
attention, namely the U.S.-Pakistan Military 
Pact. Now, this matter has been debated in 
this and in the other House and it has also 
been discussed in the country by the people. 
The whole Pact has to be viewed in the 
context of the American war plans against the 
people of Asia and for sabotaging whatever 
efforts are being made for the consolidation of 
peace in our part of the world. It is also in the 
context of the present aggressive activities of 
Portugal, backed by the United States and 
British Imperialists that we have to view this 
particular Pact.   It is not an isolated 
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[Shri B. Gupta.] event; it is from the Turko-

Pakistan Pact that we came to the U. S.-Pakis-
tan Pact and it is from the U. S.Pakistan Pact 
tfcat we are now proceeding to the SEATO, • 
proposed military agreement on the part of 
certain imperialist powers in order to create 
rival blocs in Asia so that they may make 
Asians fight Asians. It is very right that this 
Pact has to be opposed by all sections of the 
people and it gives us satisfaction to see that 
there is an issue on which it has been found 
possible for the Congressmen, Communists 
and even the Socialists and others to unite in 
order to forge a national front against the 
American threats. Unfortunately, however, 
these efforts have not been carried forward 
largely as a result of the policy of the 
Government. 

Now, since the Prime Minister is here, I 
would like to tell him that he has at least got 
some Ministers in West Bengal who go about 
the country openly running down China, not 
saying a word against the American 
imperialists, not saying a word against the 
British but taking advantage ol the platform in 
order to create hatred and a campaign against 
the Chinese Peoples' Republic with whom we 
have come to an agreement. I particularly refer 
to the speech made by Shri AJoy Mukharji, 
Irrigation Minister of West Bengal on the 15th 
August 1954 at Tamluk. There he got up not 
merely to run down the Communists of 
India—that of course they will always do—
but also to run down and slander the Chinese 
Peoples' Republic despite the circulars of the 
Congress Party that the people should be 
mobilised behind the Five Principles. There 
are also leading public men in the country who 
still continue to support the Americans and 
who do not see the importance of rallying the 
people against this threat. "The Statesman"—a 
paper which is patronised by the Congress 
these days, I am told—published a number of 
articles by one Nirad Chaudhury who was in 
the service of th<»    Government    and 

who not only defended the U.S.-Pak-istan 
Military Pact but also supported the atom and 
hydrogen bombs in the possession of the U.S. 
as something which is saving this sub-
continent of ours. On the day on which Mr. 
Chou En-lai arrived in this country and was 
given a welcome from all quarters, there 
appeared in "The Statesman" a letter by that 
incorrigible A. D. Gorwala. who advised the 
Indian Government and the people of India not 
to give any quarter to that man, Mr. Chou En-
lai, but to line up with the Americans. Then, 
article appeared in the Eastern Economist, a 
paper owned by Mr. Birla, which even now 
indirectly asks the people to line up with the 
Americans. That is how the canvassing for the 
Americans is going on. Yesterday we heard the 
redoubtable gentleman of unbroken by-elec-
tion defeats, Dr. Ambedkar, championing 
America. Now, I can quite understand and I 
would not so much mind this because I know 
that if the Americans had started an 
international political circus -putting Dr. 
Syngman Rhee, Chiang Kai-Shek and Dr. 
Adenaur of West Germany, Dr. Ambedkar's 
place would be assured there; there is no doubt 
about it. But at the same time, one must not 
overlook the fact that such people, when they 
express such sentiments, they reflect and 
indicate that the American lobby is very much 
at work in our country even at the present 
moment. Therefore, it is very necessary to take 
vigorous action against the American 
machinations in this country. Unfortunately, 
the tourists and the research students—they are 
old, some of them are perhaps even older than 
the Prime Minister himself—come here to do 
some research work; they come to the 
universities and say that they have come to 
learn after so many years about India. But we 
find it from the experience of the Calcutta 
University that they are here to sell their Eisen-
hower-Dulles stuff, nothing more than that. 
You find the American tourists coming and 
also the spying work that is being carried out 
in the frontiers of our country. This is very 
well known but then no    action    is    being 
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taken and there are people, very highly 
placed, in the country who would never open 
their mouths against the Americans. We have 
in Dr. B. C. Roy,  one  such  person. 

MR. DEPUTY CHAIRMAN: Mr. Gupta, 
we are concerned with the U.S.-Pakistan 
Military Pact. 

SHRI B. GUPTA: The Chief Minister of 
Bengal, if you don't like the names. 

MR. DEPUTY CHAIRMAN: We are 
concerned with the American Military aid  to 
Pakistan. 

SHRI P. SUNDARAYYA (Andhra): He is 
explaining the dangers    of   the 
Pact. 

SHRI B. GUPTA:    I    cannot toe the 
•official  line  in  this  matter.     I    shall 
certainly speak out the facts. 

MR. DEPUTY CHAIRMAN: Please speak 
on the Resolution. 

SHRI B. GUPTA: I may tell you that the 
time has come for vigilance. Do not look out 
for the saboteurs only in Kashmir; they are 
everywhere in India, in some other places and 
some of them are highly placed. I would not 
name them but I mentioned Nirad Chaudhury 
whose article is available there in 'The 
Statesman'. He was a servant of this 
Government until recently. I know he has been 
sacked not for that article but for some other 
reason but Gorwala is there; Gorwala is still 
there who is given charge of commissions and 
all that, who produce reports for 
administrative reforms which we discuss. He 
is a person who brazenly pleads for lining up 
with the American warmongers and who does 
not find anything wrong in the U.S.-Pakistan 
Military Pact. Such people have to be kept at 
arms length; they have to be disarmed. That is 
what I am going to say. 

At the same time, note has also to 
be taken of the economic aids.    I know 
. that the Prime    Minister  differs with 
us on that score; he thinks that nothing 

will be done and that we will not be 

beaten by this kind of thing and that economic 
aid will not make this country line up with the 
Americans. Noble sentiments, no doubt, but 
the experience of the world shows that these 
aids have been precisely used for entangling 
the country into the dirty plans of the 
Americans. Great ys he may be, there are 
other forces in the country who are pro-
American. American diplomacy is something 
which is active not only in the economic and 
political field but also in other \ery dirty 
fields. We know what they do. We have seen 
them functioning in the Middle-East; we have 
seen them functioning in the Near-East; we 
know how they carry out 'palace revolutions' 
and all such things. This is something which 
has to be taken note of. The economic aids are 
being utilised by the Americans to entangle 
our country and, not only to entangle our 
country but to create the influence and the 
atmosphere in the country when they can 
carry on their propaganda. Therefore, they 
make it as if they are doing something good 
for us. 

Now, much is said about the Community 
Projects. I would not go into that. 

(Time bell rings.) 
MR. DEPUTY CHAIRMAN: Mr. Gupta, 

this has nothing to do with the Resolution. 
Please do not be irrelevant. The subject is 
about the U.S.Pakistan Military  aid. 

SHRI B. GUPTA: That is the Reso 
lution and I hare been trying to 
show........ 

MR. DEPUTY CHAIRMAN: Community 
Projects have got nothing to do with the U.S.-
Pakistan Military aid. 

SHRI B. GUPTA: On a point of 
order, Sir. I know. Sir, you dislike 
these things. That is my trouble. I 
am never liked by the Deputy Chair 
man. » 

MR. DEPUTY CHAIRMAN: Please speak 
on the Resolution. 
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SHRI B. GUPTA: It is my misfortune. I 

would read out the Resolution and I shall 
point out how my speech is relevant: 

"This Council is of opinion that 
Government should invite a conven 
tion of the leaders of different politi 
cal parties and prominent indepen 
dents in the country to discuss the 
situation arising out of the proposed 
military aid by the U.S.A ................. ". 

I was precisely dicussing that. 

MR.   DEPUTY   CHAIRMAN:     " ...........  
to Pakistan............" 

SHRI  B.  GUPTA:   " ............ to Pakistan 
and to suggest   the   line of action to 
be adopted by the    nation in      the 
matter". 

MR. DEPUTY CHAIRMAN: You speak 
on that Resolution; nothing beyond that. 

SHRI B. GUPTA: The threat is there; it is on 
the other side of the frontier. We know that it 
has got to be fought, We must understand that 
and we must see that the friends of Americans 
who may act at any moment as fifth 
columnists at any time are disarmed in this 
country. My words may seem unpalatable to 
the Chair but only the Americans and their 
friends would be happy if I did not say these 
things. I say that it is necessary to take action 
against them. 

I would now come to another aspect. Have 
you ever thought over the fact as to who are 
supporting the U.S.Pakistan Military Pact. 
The Prime Minister rightly pointed out that 
many countries in Asia have opposed it. I 
know Indonesia and Burma spoke against it. 
Afghanistan spoke against it. Also in Egypt 
there were voices raised against if. Certain 
Middle Eastern countries spoke against it 
though unofficially, riot officially. Let us see 
who are supporting thi1:.   The 

U.S.-Pakistan Military Pact is bi supported, 
apart from the Americans, of course, by our 
Commonwealth friends. Sir Alexander 
Clutterbuck made a statement in Madras that 
he did not see anything wrong in the U.S.-
Pakistan Military Pact. 

Then the support came from the British 
Foreign Office which mi public statement in 
order to indicate their support to the U.S. 
Military-Pact. Now these are the people who 
supported the explosion of the hydrogen 
bomb. These are the people who are trying to 
get the SEATO ready. Now you must take 
note of this thing, you must see the enemy and 
his ally. Churchill today is the greatest ally of 
American Imperialism. We cannot fight 
Eisenhower without taking care, of Churchill 
also. Well, that is another point which I would 
like to draw the  attention  of  the  House  to. 

Now, the Prime Minister very rightly 
pointed out the national danger and he also 
suggested that we should have a national front. 
We can understand that. Now, a national front 
has to be built and based 'on a correct bold 
national policy and that policy is something in 
which the imperialists and their friends should 
be given no quarter whatsoever and above all 
that policy should not give any quarter to 
friends of American war-mongers who are 
highly placed in Government and there are too 
many of them lurking inside the Government 
and they are to be found out. If the Prime 
Minister does not find them out today, un-
fortunately for the country, it will be left to 
somebody else and at a very heavy cost to And 
them out some other day. Therefore, the Prime 
Minister of India who is undoubtedly a wise 
man should act betimes and should take notes 
from what had happened in other countries. 
That is why I say action is called for on all 
fronts. To fight against the U.S.Pakistan 
Military Pact is a sacred honour for all Indians. 
We can give them a rebuff. We are already 
doing it.    We are not frightened.    We know 
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the Americans are sending troops; ihe 
American army is in East Bengal and also in 
the western part of Pakistan; more are coming. 
Military consignments are also about to be 
despatched by the United States of America to 
Pakistan. All these things are known. Now, we 
know that we are not going to put out military 
threats against Pakistan. Very rightly the 
Prime Minister has pointed out that our policy 
with regard to Pakistan should be a policy of 
peace. We want to stand by this thing 
whatever they may do. We know Pakistan 
today is a victim of American aggression, is 
the victim of American diplomacy which is 
based on "position of strength". We know all 
these things. We have full sympathies with the 
people of Pakistan. The election in East 
Bengal showed that the people of Pakistan are 
opposed to this diabolical military pact. That 
was revealed in the general elections in East 
Bengal and thereafter when newly elected 160 
M.LAs. there issued a joint statement against 
'.his pact. Today Iskandar Mirza's regime has 
been set up there in order to silence the people 
of Pakistan, but we know that their voice will 
rise, rise again against this military pact. We 
want our voice to be mingled with that voice 
so that we may make common efforts in 
friendship and in amity against this American 
threat of aggression. At the same time I would 
like to appeal to the Prime Minister that he 
should look after his department, the 
secretariat, the ministerial gaddis because 
there are, I know, old friends of America still 
lurking there, who have not shed their 
friendship for the American imperialists. There 
was Dr. Ambedkar in his Cabinet who has 
now shown his hand. I think there are still 
more in such high places. The sooner they are 
removed the better for the country. 

THE PRIME MINISTER AND MINISTER 
FOR EXTERNAL AFFAIRS AND DEFENCE 
(SHRI JAWAHARLAL NEHRU): Mr. Deputy 
Chairman, it almost appears as if this was a 
continuation of the debate which we had been 
having since  yesterday.—I  suppose it  is  
pos- 

sible, in terms of this Resolution, to talk about 
any matter—but the Resolution really is quite 
a simple ope,, that in view of the U.S. military 
aid. to Pakistan, a conference of political 
leaders of various parties should be held. That 
Resolution was discussed, on the "last 
occasion. The Resolution was sent in February 
and discussed in April. Well, that was about 
six months ago. Whether that Resolution was 
appropriate then or not we might consider, but 
it seems like a piece of history, the same 
Resolution now, which ha.s no relation to 
anything, to any present-day conditions, the 
prob lems we have to face now. 

I must confess, I fail to understand' how the 
foreign policy of any country can be carried on 
by public or private. conferences of leaders of 
various parties. It is another thing and a very 
desirable thing for consultations to-take place 
between the leaders of , parties, important 
Members of Parliament, on important matters of 
foreign. ur domestic application. But to hold a 
kind of conference for the purpose, let us say, of 
this—because the U.S. aid is going to be given 
to Pakistan and. therefore, we hold a regular 
conference io discuss this—seems to me that 
the hon. Member who thought of this idea really 
could not have worked out the consequences of 
it because it may lead to fantastic conclusions, 
this way of dealing with this matter. The very 
approach at that time—now,, of course, it is a 
different question— of rushing up and having a 
confer-■ because something had happened 
showed, well, a lack of poise, an excitement 
losing our hold, our grip completely and getting 
too agitated and frightened, which was a wrong-
approach to the biggest thing, much less to this. 
Apart from that, as I said, how could such a 
body discuss all these matters? Practically, all 
people all over India reacted against this 
military aid to Pakistan by the United States, 
maybe some reactions were stronger than 
others, but we all thought it was a bad thing 
from the larger  point   of  view  of    Asian     
and 
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-call it what you like— and 
We expressed ourselves. There is no necessity 
for discussing that again by  the  proposed  
conference. 

Then the next question arises, "Whal should 
one do about it?" What one can do about it 
may be on various planes, political, 
diplomatic, military, economic and all that. 
Certainly one can discuss that broadly. Even 
then I do not understand how under any set of 
circumstances almost this Resolution can be 
given effect to, of a conference of experts and 
others. Mind you, it does not even limit, it 
does not even say that leading Members ot the 
Houses of Parliament should meet together, as 
we should, whenever necessity arises, but a 
kind of a public conference, which, it ' seems 
to me, almost is pushing away Parliament 
from the picture somewhat, and creating all 
kinds of psychological and other difficulties in 
the country, nationally and internationally. 

So far as this Resolution is concerned, I do 
submit it is completely out of place and cannot 
possibly be accepted. I cannot under cover of 
this Resolution, discuss the particular field of 
foreign affairs again. But I would submit to 
you, Sir, and to the House that it is very 
unfortunate if any hon. Member brings in the 
names of numbers of people and attacks them 
here. It is usually the custom not to do so, 
when one deals with principles not to attack 
people who, to begin with, are not present 
here, and secondly who are not in a position 
possibly to reply. Now the hon. Member's 
political views may differ completely from 
those of the two or three gentlemen he named. 
I myself do iot agree with those gentlemen, but 
itnat I submit is, it is not a proper convention 
for us to develop or allow to develop that these 
names should be bandied about here and 
severely criticised. 

The   hon.   Member   also  referred   to the  
U.K.  High  Commissioner  because 

what he had said somewhere in >.ras. I regret 
that he referred to him also in this connection 
because the U.K. High Commissioner cannot, 
in the nature of things, reply or say anything. 
Speaking from memory, I do not think the 
United Kingdom High Commissioner said 
anything to which one can take exception on 
the diplomatic plane. One may not agree with 
what he said. That is a different matter. And 
also remember that very often these foreign 
ambassadors and others do not say anything 
suo molu. You may say pressmen surround 
them and put questions to them and they have 
to reply on the spur of the moment; and then 
one takes that reply out of the context, when it 
is not a very considered statement and when it 
is only something said in answer to a 
particular question. Therefore, I do suggest 
that this type of criticism of diplomats—or 
indeed of anyone else— normally should not 
be made. Of course, if something is said, one 
cannot go about criticising newspaper editors, 
columnists, etc. That is their job in life, and 
for this House to enter the lists with 
columnists of newspapers hardly seems to me 
proper. Of course, if somebody, Indian or 
foreigner, misbehaves greatly, it is left to this 
House or any Member to bring it to the notice 
of this House for us to consider it. But this 
kind of criticism, of calling anybody names, 
stooges, etc., does not bring that atmosphere 
of quiet consideration which normally, I 
submit, should prevail in this House. 

• SHRI B. C. GHOSE: I would like the Prime 
Minister to be a little less rigid about 
interpretation of this Ke-solution and to say 
something about Kashmir and Indo-Pakistan 
relations. 

SHRI JAWAHARLAL NEHRU: Yes, I 
shall deal with Indo-Pakistan relations. They 
depended, apart from the general background, 
on three or four issue's—Kashmir, canal 
waters,   evacuee   property.    There are 
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other problems but they are not important. 
Now, for the last many months, there has been 
some kind of correspondence going on 
between the Prime Minister of Pakistan and 
me with regard to these various issues. Much 
has happened since then. The House will 
remember the fact that the United States aid to 
Pakistan produced a new situation and the 
course of our correspondence in regard to 
various issues was suddenly affected by it. I 
informed the Prime Minister of Pakistan that 
this new situation had arisen and we could not 
carry on those talks on that old basis. Not that 
the talks should not continue. I said, let us 
consider them, but certain facts that were 
presumed to prevail could no longer be 
presumed, because the whole balance in 
regard to our relations was likely to shift. That 
affected more particularly the Kashmir 
problem. There the matter rests. We have 
exchanged letters on that and only, I think, 
about a month ago I received his last letter, to 
which about a week ago I sent a reply. 

In regard to the evacuee property problem, I 
am afraid my enthusiasm has been quite 
frustrated, even more so than in regard to any 
other problem. Only recently I reminded the 
Prime Minister of. Pakistan that my last letter 
to him in regard to the evacuee property 
problem was dated 7th May 1954, and that it 
had not been replied to for some months now. 

In regard to the canal waters issue, I think 
towards the end of 1951 the President of the 
World Bank came to India and talked to us, 
and in Pakistan talked to the then Prime 
Minister, Mr. Liaquat Ali Khan, and 
suggested that the World Bank might perhaps 
help in solving this issue. We said we were 
willing and then these talks started in 1952—
more than two and a half years ago. At that 
time it was understood—that was the 
impi'ession that I gathered from a talk with 
Mr. Black—that the World  Bank's  talks 
would last about 

six months, just on the broad issues, and they 
would then, if an agreement was arrived at, 
continue with a further detailed exploration. 
Well, the six months were extended to a year; 
and the year became two years and two and a 
half years. We did not arrive at any agreement 
with Pakistan in regard to the canal waters issue. 
I would remind the House that our position all 
along was that there was quite enough water to 
go round. There it is only a question of proper 
distribution of that water, and maybe the 
erection of certain canals, link canals, reservoirs, 
etc. Pakistan did not fully accept that. I would 
also like to remind the House that on 4th May 
1948 an agreement was arrived at between 
Pakistan and us, which laid down that regardless 
of the legal aspects of the question and without 
giving up our legal positions—Pakistan and 
ourselves—we agreed thaf India could gradually 
take more water out of those canals for its own 
use, provided it gave to Pakistan enough time to 
build up its link canals, etc., so that she may not 
suffer. We declared that it was not our wish to 
make the Pakistan agriculturists suffer. That 
would be disastrous ior us. It was agreed that we 
should take that water gradually. As a matter of 
[act, during these six and a half years we have 
not taken any water, or hardly any. So the World 
Bank considered this matter and ultimately—
because we could not come to an agreement— 
produced a proposal which they sent to both 
parties. Broadly speaking, the -proposal was that 
the waters of some of the rivers should be 
reserved for India and some of the waters should 
be given to Pakistan, subject to minor 
modifications. Also, it was suggested that India 
should pay a considerable sum of money to 
enable Pakistan to build up those canals and 
other schemes to get additional water. This must 
have been, I think, round about March this 
year—maybe earlier, in February. Well, that 
cast a heavy burden upon us. financial and 
other. However, we decided to accept the 
general principle and have it worked 



6l7 U. S. Military Aid    [ RAJYA SABHA ] to Pakistan 618 
[Shri Jawaharlal Nehru.j out in detail. Pakistan 
did not ac- i eept it. They sent a reply which was 
, tantamount to rejection, although they wanted 
further information. Therefore, there was some 
further correspondence, and ultimately we 
pointed out to the Bank their rejecting this. We 
are prepared to continue talks on this basis 
further. But we gave the Bank a notice, and we 
gave Pakistan a notice, a formal notice, of 
something that we had told them previously, 
many times informally, that is, that we were no 
longer bound by thg assurance we had given at 
the time of the reference the Bank—the 
assurance that we would not lessen the supply of 
water. We said, "We go back to our agreement 
of 1948." Not that we are going to lessen it, but 
we said it was open to us to choose. At that time 
the Bhakra canal was opened. As a mat- I ter of 
fact, we have not lessened the er all this time, 
and we have even allowed this whole season to 
go without taking water, which we could have 
done through the new Bhakra canal—to the 
detriment of the nearby agriculturists. But we 
were waiting for it. Well, the position was that 
we had accepted the proposals of the World 
Bank, although Pakistan had practically not 
accepted them. They wanted all kinds of 
explanations. They have now, in a sense, 
accepted them with some kind of proviso that if 
it does not work out i well, the matter would be 
reconsidered and the question reviewed. 
Anyhow, we hope that on the basis of the World 
Bank proposals further -consideration will take 
place. I understand that representatives of the 
World Bank will be coming here in some weeks' 
time—I think, in the beginning of October—to 
consider specially an ad hoc agreement between 
the two countries, apart from a permanent 
agreement, so that this Bhakra canal, supplies of 
water, etc., will have to be considered. 

Well,  I  mentioned    three    matters. One   
matter   which   I   might   mention 

bout this meeting at Baguio—the South-
East  Asian   Conference.    Now, 

i from one approach to it, whether that is 
within the terms of the Charter or not, I am 
not going into the legal or constitutional issue. 
But it does seem to me that the provision 
some regional organisation that the Charter 
gave us can hardly be applied to these types of 
organisa-that have grown up, whether it is 
NATO or whether it is SEATO. I am not, for 
the moment, referring to Ihe strict legal 
interpretation of the North Atlantic Treaty 
Organisation. If I may say so, it spreads out 
and becomes something different from what it 
was. That is one aspect. Then there is another 
aspect—the SEATO. It has been pointed out 
by Mr. Krishna Menon that it is not merely a 
treaty of some countries promising to do 
something to each other, whether it is a 
military alliance or anything else. But hardly 
does a treaty of some countries do something 
to other countries to protect them. This is very 
odd. It is rather a new conception of two 
countries coming together and discussing 
what they will do to a third country or a fourth 
eountry. So, here, one of the basic things of 
the Geneva Conference was—again I am not 
interpreting it strictly legally—that these 
Indochina countries should remain neutral, 
should net go this way or that way. That is a 
very vital thing. In fact, the Geneva 
Conference almost broke down on that issue. 
On the one side, let us see the French. The 
allies of France could not 12 NOON   tolerate   tne   
p0SSibility   of 
those countries being used against them in 
future. On the other side, China could not 
tolerate those countries being used against 
China— as bases or anything. So. the only 
way out of that difficulty was for those 
countries not to be used by this group or that 
group. That is the basic thing. Now, if any-
thing is done which affects that basic position 
of Indo-China as a neutral area, the whole 
conception behind the Geneva Conference    
decisions    is 
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shaken. And I do not know what the South-
East Asian Conference might or might not do. 
But if it does something which shakes that 
impression, it shakes the basis of the agree-
ment to some extent, not only psychologically, 
but practically also. As I said, this conception 
of countries agreeing to protect the ottier 
countries, • whether the other countries want it 
oi* not, is, if I may say so, an old conception, 
which lasted at the time of the first   World   
War. 

lin there is another interesting thing. 
Suppose • there is some kind of a military 
alliance. Then the result is that some of the 
effect of the other alliances that might exist is 
spread out on the other countries ning. I do 
not know if I have made myself clear. There 
may be, let us say. an agreement by the 
'United States to give military aid to Pakistan. 
There may be another agreement about 
military aid to some other country. Now. if in 
the South-East Asian Organisation it takes a 
military shape, and if there is a common pool, 
then those separate alliances and agreements 
also affect the common pool and produce new 
difficulties. It is rather difficult, I say, io 
discuss this matter, because one discusses in 
the air. One does not know what the Baguio 
Conference might or might not decide. I am. 
therefore, merely pointing out to the House 
the problems that arise, the difficulties that 
arise, and arise unnecessarily, at this stage 
when we have made some progress towards 
improving the atmosphere of South-East  Asia  
and  the  world. 

JANAB M. MUHAMMAD ISMAIL 
SAHEB (Madras): Mr. Deputy Chairman. 
there seems to be a similarity between the 
Resolution before the House and the one 
which was moved and passed a little while 
ago. On the previous motion. I wanted to -say 
that every section of the people 

the country,  irrespective of    i 
considerations,       heartily      supported 

and endorsed the foreign policy adumbrated 
and pursued by the Prime Minister and the 
Government of India, whether it be with 
regard to the power blocs in the world or 
Pakistan or Indo-China. Korea or French 
possessions or any question relating to the 
Portuguese territories, 

;e the people know, and are fully 
convinced, that the policy pursued by the 
Government of India is based upon the 
establishment, firm though gi-adual. of peace 
and goodwill  in the world  and  justice to  all 

■.untries and parties concerned. The 
people, as a matter of fact, are pleased with 
the results that have accrued so far in certain 
spheres in which this policy had occasion to 
operate. 

Now, coming to this question of American 
aid to Pakistan, it has, as was stated by the 
Prime Minister, become a matter of past 
history, but since this question agitated the 
minds of the people of India at a time when 
this question was fresh and since it continues 
to affect the ideas of the people here. I think, 
one or two words from me would not be 
irrelevant or out-of-date. Pakistan is, of 
course, an independent and sovereign State. 
Nobody disputes that fact. That country is 
free to follow her own policies and she is the 
master of her affairs in her own country, but 
then it is also understandable that in the 
management of her own affairs it is necessary 
that she should so do things that it would not 
encroach upon the lights and interests of other 
countries, particularly her neighbours. Now, 
this alliance or pact sets in motion the process 
of the old colonialism again. Our country 
emerged from the tent-of colonialism and 
imperialism only recently. So also did 
Pakistan, and now for us to be confronted 
with the same process once again is really a 
very sad affair. In the olden days colonialism 
started in the same way as it is being sought 
to be started now. They began with some 
trade relations, trade concessions, and then 
with alliances and so on. Particularly when a 
weaker country seeks aid 



621 U. S. Military Aid   { RAJYA SABHA ] to Pakistan 622 
[Janab     M.      Muhammad      Ismail 

Saheb.J 
from a stronger country, she necessarily 
comes in course of time under the control of 
the stronger country. There is no escaping 
from that fact, nnd if that stronger country, is 
involved in war, the weaker country also has 
necessarily to take part in that war. And when 
that weaker country happens to be the 
neighbour of another country, that 
neighbouring country has every right to be 
perturbed over that eventuality. That is the 
rational explanation of the anxiety of India 
over this matter. Therefore, it cannot be said 
that our country—India—is interfering 
unnecessarily and unjustifiably in a matter 
concerning only her neighbour. This is a 
matter over which the whole world is agitated 
today. Colonialism or imperialism or whatever 
you may call it is now being considered to be 
a dying force in the world. That being so, our 
neighbour, we are anxious, should not indulge 
in setting in motion that process once again. 
Whatever happens, I only want to say that 
every section of the people of this country, 
whether they be rich or poor, whether they be 
Hindus, Muslims or Christians, will be behind 
the Government solidly in whatever action 
they may take in this »connection. This 
Resolution was said, by the Prime Minister, to 
be out of date today. There is a reason for it, 
of course, but what I thought was that this 
Resolution did not want a conference to be 
convened for the purpose of adumbrating a 
foreign policy and pressing it upon the 
Government of India. This Resolution, if 
anything, only attempts to strengthen the 
hands of the Government in any action, any 
step, they may propose to take in this 
connection. Therefore, I think there is no harm 
in this Resolution being accepted by the 
House. Once again I want to say that whatever 
may be the step that the Government is ob-
liged to take, whatever be the policy which it 
is compelled to pursue in this connection, 
every section of the people of this country will 
be behind the Government solidly and firmly. 

SHRI H. P. SAKSENA (Uttar Pradesh) : Sir, 
I rise to speak on the Resolution moved long 
long ago Oy m.y hon. friend, Mr. Mathur. At 
the outset, I may tell him that the Resolution 
has now become rather stale, and stale food, 
as we all know, causes indigestion. Therefore, 
it will not be proper for him to press this 
Resolution any further for the consideration 
of the House. This time may be better utilised 
in some other way. 

Now, so far as the Resolution itself is 
concerned, I was surprised to read the 
wording of it: "This Council is of opinion that 
Government should invite a convention of the 
leaders of different political parties and pro-
minent independents in the country..." To me 
it appears that this is the thing that the 
Government of India is doing almost every 
day of the year, in one part of the country or 
another. There are legislatures in all parts of 
the country, and there people of different 
political parties and prominent independents 
like my hon. friends. Dr. Mudaliar and Dr. 
Kunzru, meet and discuss things including of 
course the U.S.-Pakistan Military Aid Pact. 
The U.S. Military aid to Pakistan has been 
discussed several times in this House as well 
as in the State Legislatures. So far as calling 
of conventions is concerned, they are being 
held almost daily and therefore this con-
templated convention will serve no useful 
purpose. 

So far as the military aid itself is concerned. 
I am not at all disturbed about it. If our 
neighbour, Pakistan, which is unfortunately 
very much inexperienced up till now, deci * 
take military aid from an imperialist country 
like the U.S.A., we can only express our 
sympathy, our pity, for our neighbour, but we 
cannot prevent her from doing it. The best that 
we' can do is to keep cool and to desist from 
taking action like that ourselves. You will 
remember that the U. S. President offered 
similar military aid to India and tried to drag 
us also into his newly invented trap, but 
vigilant as we were, the statesmen    that    our 
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leaders are, we refused the aid point 
blank and told him that, when we had 
condemned a thing like that in the case of 
our • neighbour, we could not agree 
ourselves to receive that sort of aid. 
When it was wrong for Pakistan to accept 
military aid from the United States of 
America, we said, it would be equally 
wrong for us to accept it and, therefore, 
we did nothing of the sort. So to my mind 
there is no necessity for discussing this 
thing which is now almost forgotten. It 
has had no very material and destructive 
effect on our country. We are vigilant, we 
are cautious, we are careful, we know, we 
know what stuff Pakistan is made of, we 
know what the trick of the U.S.A.—to 
take into its protection almost all the 
countries of the world—is. There is a tug 
of war going on between two blocs led by 
Russia and America but then we, as the 
world knows, have got our own 
independent way of thinking, inde-
pendent way of action and, therefore, we 
don't mind what others do. I would 
therefore suggest to my hon. friend Mr. 
Mathur to withdraw the Resolution which 
is neither here nor there. 

SHRI S. MAHANTY (Orissa): Mr. 
Deputy Chairman, I rise to support the 
Resolution of my much esteemed friend, 
Mr. Mathur. Now I have failed to 
understand why the hon. Prime Minister 
could not see his way to accept this most 
innocuous Resolution. 

SHM GOVINDA REDDY (Mysore): 
Does it serve any purpose now? 

SHRI S. MAHANTY: I am coming to 
it. What it seeks is this. It seeks in its 
essentials that the foreign policy of India 
should not be the policy of a party to be 
announced in public meetings or market 
places. It should be a policy which will 
reflect the maximum measure of 
agreement. In other words, the Resolution 
aims at making our foreign policy, the 
policy of the nation. It should have the 
vitality of the agreed policy of the nation 
so that it can be pursued very «ffectively.    
Now,    the    hon.    Prime 
43 RSD 

Minister contended that this Resolution is 
out of date. Probably he laid undue 
emphasis on the wording of the 
Resolution wherein "proposed military 
aid by the U.S.A. to Pakistan" has been 
stated categorically. Now, of course, it is 
an apparent fact but certain contingencies 
have accrued and have been accruing 
from that U.S. grant of military aid to 
Pakistan. It is a continuous process. 
Therefore, it has been mentioned in this 
Resolution "situation arising out of the 
proposed military aid by the U.S.A. to 
Pakistan." Now we are all aware of how 
the balance of power has been changed in 
Asia with Pakistan playing a very leading 
role in the Middle East under the aegis of 
the U.S.A. Really we have been left in 
the lurch. We have many outstanding 
problems to solve. 

In this context, it pains me to confess that 
the foreign policy that has been pursued 
by the  Government  of India is at its best  
a policy pursued by a party    and    at    its    
worst,    a policy    dictated      by    an    
individual. I     may     here     cite     
certain     illustrations.      Now      
newspaper-readers must have been aware 
how hotly the Indo-Burmese   rice   deal  
is   being   debated in the Parliament of    
Burma. It is being debated there but we 
finalized the deal behind    the    back    of 
Parliament.   The Food Minister comes 
one    blooming    morning    and lays a 
paper on the Table and congratulates 
himself over a deal that he has    entered 
with Burma.   Now let us go to U.S.A.    
The  question of foreign aid to India was 
being debated for weeks both in the 
Senate and in the House of 
Representatives.    It was being debated  
there  and  various  view-points were 
presented as    to   whether   the foreign 
aid should be given to India or not.   That 
was a very humiliating debate, so far as 
India is concerned; but I ask in all 
fairness, in all seriousness—let the  hon. 
Members  disabuse their mind of all party    
affiliations— 'Was it ever discussed   in 
this Parliament?    Was  any    opportunity    
ever afforded to this Parliament to decide 
whether we should accept the various 
financial aids from the U.S.A. or not? 
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No. Similarly, Indo-Ceylon rela 
tions. This question is being debated 
—very hotly—in the Ceylonese Par 
liament, but not so in India. There 
fore, I venture to suggest that, at its 
worst, the Indian foreign policy is a 
policy dictated by an individual and, 
at its best, it is a policy dictated or 
dittoed by a party and announced 
from the ramparts of the Red Fort or 
in public places. The hon. the Prime 
Minister asked, "What do we propose?" 
He asked, "Do you suggest that we 
should convene a conference?" ~<5f 
course, yes. What we intend is that 
it should be a conference not in the 
Ramlila grounds but in camera. Why 
do you consider that it is undesirable? 
Now, if I want to go and multiply 
instances, I can go on but the several 
instances that I have cited will be 
enough to convince the House that 
this Parliament is being given pre 
cious little chance to discuss many 
important issues which arise out of 
our foreign policy. Now what has 
happened? A lot of things have been 
said on Indo-China. I also share in 
the glory that is ours. But what is 
after all this Geneva Conference of 
which so much has been said? Public 
memory is proverbially short. Every 
one has managed to forget that after 
the Berlin Conference, between the 
cessation of the Berlin Conference and 
the initiation of the Geneva Confer 
ence, our Prime Minister .....................  

MR. DEPUTY CHAIRMAN: Mr. Mahanty, 
again you are going astray. The Resolution is 
on American military aid to Pakistan. 

SHRI B. K. P. SINHA: I am afraid, they will 
do the same in the proposed conference. 

SHRI S. MAHANTY: I am coming to it. All 
these situations arise out of U.S. military aid 
to Pakistan. 

MR. DEPUTY CHAIRMAN: You must be 
relevant. 

THE DEPUTY MINISTER FOR EXTERNAL    
AFFAIRS    (SHRI    A.   K.  I 

CHANDA): YOU could have said all this 
yesterday. 

SHRI S. MAHANTY: I am coming to it. It 
is not good to be impatient. You must first 
listen to me. 

MR. DEPUTY CHAIRMAN: I want you to 
be relevant. Please speak on the Resolution. 

SHRI S. MAHANTY: I know my res-
ponsibilities. If I am irrelevant yoii can call me 
to order. The policy which is being pursued in 
respect of Indo-China or the Geneva 
Conference was never referred to Parliament 
nor was it even referred to the Congress Parlia-
mentary Party which only knows how to vote. 
Therefore, most humbly I venture to suggest 
that the foreign policy should have the vitality 
of a unified nation, so that it can be effectively 
pursued by the hon. the Prime Minister. We 
don't want to stand in his way—let us not be 
misunderstood as standing in his way—we 
want to give him all our moral support. There-
fore, with all humility I say that all that this 
Resolution seeks is that In order that our 
foreign policy may be fruitful, may be 
effective, may be vital it should be the foreign 
policy of a natio(a by taking into account 
various points of view of various parties but 
not of a party or that of an individual. With 
these remarks I commend this Resolution to 
the House for its approval. 
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SHRI GULSHER AHMED (Vindhya ! 
Pradesh): Mr. Deputy Chairman, it is very 
strange that such a Resolution has been moved 
by my hon. friend, Mr. Mathur. I do not think 
he can give any example of any country where 
such a thing has ever been done. In a matter like 
this, where serious considerations are required, 
you can't just call people belonging to different 
parties in a convention to discuss where 
emotional speeches will be made more 
frequently than any thing else. 

SHRI H. C. MATHUR    (Rajasthan): Why 
do you presume so many things? 

SHRI GULSHER AHMED: Because history 
has shown that every country which is 
independent, when faced with such a situation 
had not acted like that. In matters like this, 
when we are dealing with international situa-
tions, we have to ne very delicate and cautious 
and restrained. I do not think any purpose 
could be served by calling for a meeting of all 
the political parties in the form of a 
convention to discuss about the military aid to 
Pakistan. If the Mover had moved a different 
Resolution on the following lines that "the 
Prime Minister should 
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Members of Parliament to consider the 
situation arising out of the aid given by U.S. 
to Pakistan", there would have been some 
sense but I cannot understand whether there is 
any sense in calling all political parties, 
especially in a country like India where we 
have got nearly a dozen political parties, to 
discuss a matter like this. Nothing would be 
achieved. In England where there are only two 
major parties and who have got their well 
defined foreign policies, there also this 
practice does not exist. Some of the political 
parties here in India are big and some are very 
small and I think none of the opposition 
parties have come up to the level of the 
Congress Party at the moment; they have not 
got any definite policy and they have never 
had the responsibility of conducting the 
foreign policy of the country. In view of the 
circumstances, I do not think any purpose 
could be served by calling a convention like 
the one which has been envisaged in the 
Resolution. 

The second point that I want to stress 
before this House is that the foreign policy of 
this country, as has been said by the Prime 
Minister and some other hon. Members also 
in this House, ls a policy, the foundation stone 
of which was laid long long ago, in the form 
of the various resolutions of the Indian 
National Congress. So far as I remember, the 
first time the Indian National Congress 
discussed foreign affairs was in the year 1921 
at the Haripura Congress when they sent their 
sympathies to the Turkish people. I am 
subject to correction, but I know that it 
was_about 50 or 60 years ago. At that time 
the Indian National Congress started taking 
interest in what was happening outside India 
and ever since, they have been consistently 
trying to enunciate certain principles of their 
foreign policy and I am sure all the Members 
of the House and all the hon. Members who 
belong to different political parties in India 
were supporting the Indian National Congress 
then. 

The main principles of the foreign policy 
of Ihe Indian National Congress ware four; 
first was hatred for war, and an abiding desire 
to bring peace through negotiations. The 
second main principle of the foreign policy of 
the Congress was opposition to imperialism, 
and its twin sister fascism, which could easily 
be shown and proved by various resolutions 
that the Congress had passed, in the years 
before 1947. 

MB. DEPUTY CHAIRMAN: I think the 
hon. Member need not dilate on the principles 
of the foreign policy. They have been already 
debated earlier. He may confine his remarks 
to the Resolution. 

SHRI GULSHER AHMED: The broad 
principle on which the foreign policy of this 
country is based is, I think, the policy which 
has been responsible for raising the stature of 
this country in international affairs. I do not 
see any country in the world which within a 
seven-year period has raised or increased its 
status in the sphere of foreign affairs as India 
has done. It has been due to the result of those 
fundamental principles which the Congress 
Party has laid down after due consideration, 
those are being followed by the Government 
of India after independence. 

So my humble submission is that I do not 
think that the Resolution, in the form in 
which it has been moved in this House, can 
be accepted, and I hope hon. Members will 
not agree with the Resolution and will throw 
it out.   Thank you very much. 

SHRI H. C. DASAPPA (Mysore): Sir, I do 
not think, I will take much time. What I wish 
to say, is this. Apart from the arguments that 
have already been urged against this 
Resolution that it is unprecedented, unusual, 
extraordinary and so on, my point is that no 
Government could function on the basis of 
this Resolution. It is not only the question of 
the military aid to Pakistan that, confronts or 
will confront the Government.    There will 
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ne a hundred things    of  this    nature 
cropping up almost every day all the year 
round, and, if the principle that is  contained  
in   this  Resolution  is  to be  accepted   and   
the  procedure  indicated followed, then let us 
see where it will land us.   Today it is a 
question of military aid to Pakistan    and the 
situation that may arise thereby.    Tomorrow 
it    may    be  a    question    of SEATO, the 
third day with regard to French possessions,    
the    fourth    day with regard to Goa.   Now 
if for each such situation we    have got to    
convene a conference of various political 
parties   and  prominent     independents, 
where will  it land us?    I  say  it will be 
virtually abdicating    the functions of the 
Government in the first place. In the second 
place, what are we here in the Parliament  to  
do?    We     have also got to abdicate our 
functions and think that we  are not 
sufficiently representative of  the country.      
I    ask again:    Where will that land us  and 
what will be the value of any decisions which 
the Parliament may take? Can you    
characterise   a    body    such    as Parliament   
as   being   not sufficiently representative  of  
the   country?     Is   it not better than any 
convention which ls  contemplated    in  this    
Resolution? These are the main grounds, on 
which I wish to  oppose the Resolution.  And 
going a little    further.    I would    ask which 
are these political parties? Are the political   
parties    contemplated in this Resolution 
represented in the Parliament or are they not? 
If they are, why duplicate the  function?    If 
they are not, are they worth    being    sum-
moned for any conference?    To me it is 
amazing how a procedure like this is   being  
sought  for  tackling   a  problem  of  this  
nature.   And   then   what about    prominent  
independent     members?    What  
representative     capacity will they have to  
commit  this whole country?    Have they 
been able to get into Parliament  or not?    If 
they are not already in Parliament what value 
would their words have and how far will   
their  words   carry   conviction   to the 
country?    And then, is there  any 
Government anywhere which will discuss all 
such important matters in an 

open conference before taking decisions? 
They have a certain amount of responsibility 
and the decisions should be taken in a fairly 
confidential manner. If this convention is to 
be useful, it must tackle also all the allied 
problems. 

I can adduce a number of other arguments 
also, but I think these few are enough to carry 
home the conviction that it is a very 
dangerous principle that is involved in this 
Resolution. 

So I would beg of my friend Mr. Mathur, 
for whom I have very great regard, to have 
some deference for this House and withdraw 
this Resolution. 

THE MINISTER FOR WORKS, HOUSING 
AND SUPPLY (SARDAR SWARAN SlNGH): 
Mr. Deputy Chairman, I won't take more than 
a few minutes because there is nothing new 
that can be said after the statement made by 
the Prime Minister elucidating all the points. I 
might notice one or two points urged by 
certain Members of this Sabha in which a 
complaint has been made that Government 
has not always tried to take into their 
confidence even this Parliament. That is an 
accusation which is not at all tenable. 
Government have always found time to 
discuss in a very detailed and lengthy manner 
the External Affairs Ministry's various 
aspects, and the international situation has, if 
anything, loomed very large during the course 
of the discussions in this Sabha as also in Lok 
Sabha. 

Now, so far as this particular question itself 
is concerned—the United States-Pakistan 
Military Alliance, or military aid by the 
United States to Pakistan—this matter was 
discussed in considerable length at the time of 
the last session both in this Sabha as well as 
in the Lok Sabha. Therefore, to say that it is 
Government's policy or Government's desire 
to bypass this hon. House or not to place all 
its aspects in the House is something which 

is not at all correct. 
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The other point that I want to urge on 
behalf of the  Government is that Government  
know  the   reactions   that have  been  shown  
as  a  result oi  this United  States-Pakistan    
Military  Alliance or military  aid—whatever  
name we may give it—throughout the coun-
try,   and the  various  political  parties and 
the various sections of this House have  been  
uniformly opposed  to   thai alliance and 
Government  greatly welcome  that  idea.   As  
to  what   further is to be discussed with 
regard to that matter is difficult to understand 
except, to find out as to what should be the 
means   to   tackle      the   situation.    On that 
point also the various suggestions that  have  
been  made    from  time  to time,  as to  what  
action  is  necessary in the international 
sphere or in our internal    affairs,    what  
economic    or social steps are necessary, 
what is to be    done for    creating    the    
internal strength and forces to combat such a 
feeling, what is  to  be the attitude of the 
people and the Government  in  a situation of 
this nature, that both the people  and  the  
Government   have   to show  a  certain    
amount of  restraint, not to show any panic, 
have been discussed at considerable length.    
Therefore, it is difficult to understand as to 
what else is required to be discussed in a 
conference of the type which is contemplated 
in  the Resolution.    And further, as has been 
pointed out by a large number of hon. 
Members of this House, the constitution or 
the calling ot a conference  of this nature 
would amount to bypassing the    Parliament 
and.   therefore.   Government   can   well 
presume that all the people who have _to be 
consulted are represented in this House,  both 
belonging  to parties  and the    independent    
Members also—because there are sections of 
this House who  do  call   themselves  
independent. Therefore, if the Government 
proceeds on this presumption that the  various 
sections of the people in this country are 
represented in this    Sabha or  in the Lok  
Sabha,  that presumption  can well be acted 
upon and it is difficult to visualise  as to what 
other type of conference can be contemplated 
where   | 

all these matters could be discussed or 
suggestions could be put forward. 
Government have always given its due 
consideration, and have always considered the 
various suggestions put forward in this House, 
with the greatest respect. And therefore, there 
is nothing further that could be achieved by 
convening a conference of the type which is 
suggested in this Resolution. Therefore, both 
from the point of view of its workability and 
from the point of view of the dangerous 
precedents that might follow a constitutional 
character by convening such a conference, 
Government's position is that it is not at all 
necessary, and that we could proceed alone on 
the lines already pursued by the Government. 

SHRI H. C. MATHUR: May I request the 
hon. Minister to throw some light on this 
subject: What has been the impact of this 
U^S.A.-Pakistan aid agreement, and what 
steps have the Government taken? The 
Government criticised this agreement so 
much, and they explained inside this House as 
well as outside that this is very much to the 
detriment of the country's interests. May I 
know, what steps have already been taken by 
the Government to meet this threat? If some 
light is thrown on this subject, it will be much 
better, and. it will facilitate my attitude 
towards this Resolution. The main question is 
this. You have only argued on one point that 
no useful purpose can be served by a con-
ference. But you have not said a word as to 
what is the impact of the U.S. aid to Pakistan, 
and what steps the Government have taken 
against tbe threat about which they themselves 
talked so much. 

SARDAR SWARAN SINGH: This was 
exactly the point that was answered by hon. 
the Prime Minister. This Resolution 
contemplates a particular course of action to 
be adopted for tackling something about 
which Government have already clarified 
their position. And if a general debate  on  
this whole    aspect, of  going 
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into the merits one way or the other, is sought 
to be raised certainly that cannot be achieved 
by moving a Resolution of this type, because 
the operative part of the Resolution is that a 
conference should be convened to discuss that 
matter. And the Government have clearly 
pointed out that the convening of this 
conference wiH not serve any useful purpose. 
It is not a feasible proposition, apart from 
that, because another hon. Member, I think, 
Mr. Ghose, while the Prime Minister was 
about to conclude his remarks, said that 
something might be staled in a general way 
about the Indo-Pakistan relations. With regard 
to the points which today are of considerable 
concern to the Government of India, so far as 
these two countries are concerned, 
Government's position, as it stands today—
and the steps that are taken—was also 
clarified. Now, so far as counting of the steps 
taken, particularly as a result of this United 
States military aid, is concerned, this thing 
has been viewed in the general perspective of 
all the various relations and of our conduct in 
the matter of Kashmir, in the matter of canal 
waters, in the matter of evacuee property, and 
so on and so forth. All these matters that are 
always discussed form a complete picture, 
and to say that some categorisation should be 
laid down under which it should be grouped 
that A, B, C, etc., things have been done, I 
think, will not be a correct approach. The 
whole thing has to be viewed together. And 
there is nothing further to be added to what 
the hon. the Prime Minister has stated in the 
course of the debate this morning. 

SHRI H. C. MATHUR: Mr. Deputy 
Chairman, I must express my deep gratitude 
to the Chair and to this House as a whole for 
giving an exceptional treatment to this 
Resolution in the last session, by not per-
mitting it to lapse. The very fact that the 
whole House adopted this attitude to the 
Resolution and accorded a very special 
treatment to it by overriding the rules which 
we have framed for the conduct of business in 

this House shows that they felt that there was 
something very important in this Resolution, 
and something which must be discussed. This 
Resolution was permitted to be taken as the 
first item in the next session. It was very 
obvious from the I P.M. 
attitude that the House adopted at that time 
that the entire House was agreed on the 
importance and value of this Resolution, but I 
find a change of attitude today. I find a 
change of attitude because the hon. the Prime 
Minister who happened to be here—with all 
respect to him I might say—never cared to 
understand the implications of this, never 
cared to look into what I said when I moved 
this Resolution. He was living absolutely in 
his own imagination. He made his own 
presumptions and assumptions and he went 
on criticising on that basis. He asserted that 
possibly this Resolution was moved in the 
month of February in some moment of 
excitement or under a fear complex. If only 
the hon. the Prime Minister had taken care to 
acquaint himself with what I said then, he 
would not have any reason or justification to 
make such an observation, because in my 
opening speech I made quite clear what 
prompted me to move this Resolution and 
that there was absolutely no fears entertained 
by me about this U.S.-Pakistan Aid 
Agreement. 

The next thing that the hon. the Prime 
Minister said and following him in a chorus 
has been said by other Congress Members is 
that no useful purpose will be served by 
convening the sort of conference which I have 
proposed in this Resolution. If you will 
remember, what happened when we first came 
to hear of aid being given to Pakistan was that 
there were all sorts of speeches about it, the 
Congress Parly in particular adopted a sort of 
programme, they sent advice to all their 
Pradesh Congress Committees and District 
Congress Committees to discuss this matter in 
open meetings, to have processions and all 
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Some such things happened and after that, 
everything collapsed. It is a regret to me to 
say that the whole problem has been dealt 
with, at any rate, by the Congress Party in a 
tactless fashion and in a manner which has 
been very much to the detriment of the entire 
country. That was why I suggested that on 
this vital point which affects us very much 
and the repercussions of which have been 
visualised by us well and proper, any 
programme that was drawn up should have 
the backing of all the political parties, the 
backing of all the important persons in the 
country. My hon. friend, Mr. Ghose, who 
represents the Praja-Socialist Party here, for-
gets what he said during the foreign affairs 
debate last time. He said that his Party was 
very unhappy about the attitude that the 
Congress Party had taken up in this matter. 
He said that the campaign that was carried on 
by us was absolutely of a negative character 
and that you could not keep the country in 
suspense for all time. He was very correct 
when he mentioned it. Your propaganda was 
of a negative character. 

MR. DEPUTY CHAIRMAN: You have 
only fifteen minutes to reply and you have 
already taken up more than seven minutes. 

SHRI H. C. MATHUR: I had to justify one 
point and refute the criticism that they have 
offered. 

We have got to understand that since I spoke 
last time there has been some crystallisation of 
opinion on this matter. The entire world 
opinion is drifting towards the condemnation of 
such military pacts and such military alliances 
and agreements. But in spite of all our protests 
or appeals what has happened is that this agree-
ment between Pakistan and U.S.A. was signed 
on the 19th May after this Resolution was 
moved and I cannot understand why my hon. 
friends say that it is a stale matter. As a matter 
of fact it is a matter which is a bold j 

reality today. When I moved this Resolution 
the agreement had not been signed. The 
agreement was signed on the 19th May and 
that agreement has been signed in spite of all 
our protests and appeals and that agreement is 
a bold reality today. I would like to invite the 
attention of my hon. friend to the speech 
made by the Prime Minister of Pakistan only 
on the 14th of this month. There he mentioned 
in that speech that Pakistan was absolutely 
incomplete without Kashmir, that they must 
go ahead and liberate these 4 million 
Kashmiris there, and he went on in a fantastic 
manner and he said that mosques were being 
desecrated and that Muslims were being 
converted and all sorts of utter fantastic 
nonsense. 

SHRI H. C. DASAPPA: All this may be 
true and it may be perfectly relevant on the 
floor of the Parliament, but the question is 
whether a convention is needed for the 
purpose. 

SHRI H. C. MATHUR: That of course I 
have answered. I am afraid you were not here. 
All this is utter fantastic nonsense but may I 
remind the rulers of this country, the leaders 
of this country that they talked about the 
fantastic character of the proposal when it was 
first mooted that Pakistan should be carved 
out? All the leaders here believed that the very 
idea of Pakistan was fantastic and they 
believed it so till the last moment but Pakistan 
is a reality today and all these things which are 
being said by the hon. the Prime Minister of 
the other country may be considered by us to 
be utterly fantastic but those fantastic things 
are there and we must remember that we have 
got to deal with fantastic people. How to deal 
with them?—that is the whole question. My 
friends say that it is for the Government and 
Parliament to decide. Certainly, it is for the 
Government and Parliament to decide but in 
such matters you require the co-operation of 
the entire country. You have got to mobilize 
the entire country.    It 
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is not only the army which will be able to 
defend this country. We have seen in all these 
areas where warfare has been going on that in 
spite of the arm France, or the war materials 
which were being dumped by Americans 
there stiff resistance was there because it is 
the people's will that matters more than 
anything else. We have got to build the 
people's will. We have got to educate our 
people, we have got to tell them what their 
responsibility is and we have got to tell them 
how to behave in this matter and for this 
certainly a conference of the nature which I 
have advocated is most essential and it is only 
through such conferences that we can achieve 
certain results and educate the people. 

I will make certain concrete suggestions. 
We must definitely strengthen our intelligence 
and security departments. It is unfortunate that 
I have got to say that it is not what it should 
be. Apart from educating our people, we have 
to mobilize them. Again, we have to 
strengthen our border and I can claim to speak 
with a little amount of experience that it is not 
only the police and the military patrols which 
are important at these borders. What the 
police and the military patrols could not 
achieve in stopping the border raids, was 
definitely achieved by the Home Guards there. 
There are so many things—a hundred and one 
things which could be suggested for which 
you require the active co-operation of the 
people and that active co-operation of the 
people can only be achieved through such a 
conference by mobilizing all the national 
leaders and mobilizing all the people. When I 
suggested this conference, I was deeply 
conscious of the fact that it was at least one 
point on which everyone was fully agreed and 
there could be no question of any difference 
of opinion. People would have come forward 
and people would certainly have toed the lines 
decided at the conference and something 
really remarkable could have been achieved. 
But the attitude of the Government is that it is 
a thing of the past. This is exactly my 
complaint, that we are going 

to acquiesce in the situation and we are 
forgetting that here is a most unfortunate 
reality that is there and we are doing 
absolutely nothing. And we are told this is a 
stale Resolution. But here is the situation and 
we have to face it. I have got to accommodate 
my friend here and enable him to move 
another Resolution and so I will sit down; 
otherwise I could have talked on this 
Resolution for any length and to the 
conviction of my friends. 

MR. DEPUTY CHAIRMAN: Do you want 
me to put the Resolution to vote? 

SHRI H. C. MATHUR: Well, Sir, I have no 
reason to withdraw the Resolution. 

MR. DEPUTY CHAIRMAN: I change the 
word "Council" to "House" and omit the 
word "proposed" occurring in  your 
Resolution. 

SHRI H. C. MATHUR:  Yes, Sir. 

MR. DEPUTY CHAIRMAN: I wiH put the 
Resolution as amended by me. 

The question is: 

"This House is of opinion that Government 
should invite a convention of the leaders of 
different political parties and prominent 
independents in the country to dis-. cuss the 
situation arising out of the military aid by the 
U.S.A. to Pakistan and to suggest the line of 
action to be adopted by the nation in the 
matter." 

The motion was negatived. 

RESOLUTION RE. LAND REFORM 
LEGISLATION IN   STATES 

MR. DEPUTY CHAIRMAN: Now, for the 
next Resolution, Mr. Sunda-rayya. 


